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Selling   af   spurious   lubricants  io  the 
country 

2196. SHRI  TRILOKI  NATH         
CHATURVEDI; 

DR.   MURLI   MANOHAR 
JOSHI: 

Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether Government are aware 
that large quantities of spurious lubri 
cants are being sold in the country; if 
so, whether Government have investiga 
ted into the matter and if so, with what 
>e?uJts;   and 

(b) what action has been taken against 
the manufac (mers, distributors and 
retaiiers of such lubricants during the 
lasi   three years? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS tCAPT SATISH 
SHARMA): (a) and (b) Under the Marketing 
Discipline Guidelines, checks are being 
conducted over the quality of lubricants 
marketed through the dealer/ reseller 
network of the Oil Compa Samples at 
regular intervals are also drawn and tested to 
ensure quality control. The State 
Government authorities are also emplowered 
to canduct quality control checks under the 
Lul Control Order with respect to the lube? 
marketed by organised as well as un-
organised sectors. In established cases ,rf 
spurious lubricants, action is taker' imder tbe 
Lube Control Order and the Marketing  
Discipline   guidelines. 

Production of   furnace  offl 

219?.   SHRI   VIREN  I.   SHAH: 
SHRJ   PRAMOD   MAHAJAN:- 

WU1 the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) how much of the furnance oil was 
exported   from   India      during   the   last 


